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Date of Order: 1=3-96

Petween:

* T.Satya Narayana Murthy.

s

-+« Applicant

and
1. The Director, Central Research Institute for
Dryl and Agriculture. Santoshnagar.Hyderabad—SO.

2. The Sr, Admlnistrative Officer,
Central Research Institure for Dtyland Agriculture

gantoshnagar,ﬁwderabad 59.
3. Sri B,Hanumanthappa, Technlcian T-7

4, The Director General,
Indian Council of Agricultural RESEaICh,
Krishi Bhavan, New DEIhi-l.

Responcents.
For the zpplicant :~ Mr. K.K.Chakravarthy, Advocate

For the kespondents: Mr. N.ReDevraj,
Sr .-Lﬂ}ccsc
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To ' ”

1. The Director, Central Research Institute | ‘

Y (oawien) oo ofor Drylandcagriculture / Sdnthoshnagar, #F
Hyderabad-50,

~2 - The Sr,Administrative Officer, - .
: Ccentral ‘Research Institure fer pryland Agrlculture
gl g ¥ {.t.‘,_a,,m;_}San‘thqt_‘a_h@aq?;,;.,»,I:I}&C}e,;‘a_\ba@ =8%e nn L, aEnilood Tt

3. & The Director General, Indian Council of |
Agricultural Research, Krishi Bhavan, Newﬁﬂélhf—l.

, 4 One copy . to Mr. K. K:Chakravarthy, AGVOCate CAr Hyd.
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’ ' 5. One copy to Mr. NeRe Devan,
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0.2.1342/95. __ Dt. of Decision: 01-03-96.

CRDER

I As per Hon'ble Shi; H. Rajendra Prasad, Member (Admn.) Y

Heard Shri K;K.-Chak:avafﬁhy,~1§afnéd*dounse1 for

the aprplicant, and-Shri N.R.Devaraj,’learned counsel for the

X

respondents, .

2 ’ It €ranspires that the applicaht made a répresen-
tatiocn to the Director, Central Research Institute for Dryland
Agriculture, in December, 1994, ang, aécording to the petitioner,

the same has not been disposed of yet.

3. It ig directed that if suéh a representation has

indeed been received by respondent No.1, the same may be
disposéd-of after examining all facts and the merit of the
petitioner's request. This mav he Arne within A8 Anne Feam .

the date of receipt of a copy of this order. 18, however,
\

.no such representation has been recejved or is on record of

respondent No.l, he shall intimate this fact toc the applicant

within two weeks frem today to enable the latter to submit a
LrEee LTRLTSOSHLALLIGH WOLCH SNall algd be disposed of as indicated

above, Vviz. Wwilhin 45 days ‘Fremﬂ-u date “F ”“E;"‘ O)t the (76”51‘) "‘?ffest’""“u"”'

4, The retitioper is given the liberty to reagitate
4@ yracvance, 1Iany, artter his  .presentation is disposed of.

S. Thus the Oa is disposed of. No costs,

Wy

Dated ; The ist March 1996,

(Dictated in Cpen Court)

spr ik, _

Repuk;  RedsGan (550



s

I _COURT
TYPED BY CHECKEL BY

COMPAKED BY APPLOVEL BY

IN THE CENTRAL ADI"I.[NIg TRATIVE TRIBUNAL
- HYLERABAL BENCH AT HYLDERABAD
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|

Admitted- and Interim directions

issued i

aAllow d

. Disposed ~f with directions

Dismissed.

issed as withdrawn.

issed for default.
o - |

E ;- Orqered/Re jvcted.

No order as to costs.
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